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(b) whether Government have al-
lotted any house-site to public of
that area for the last 7 years;

(¢) whether Government are con-
tructing  single-storey Government
quarters despite protests macde by
people’s  representatives in  Chiefl
Commissioner's and Home WMMinister’s
Advisory Committee meetingz  und
inspite of their requests in construct
double-storey buildings tn ininimise
land requirement;

{d) if so, the reasons for corstruct-
ing single-storey buildings only:

{e) whether the Chief Cominissioner
and certain others have been permit-
ted to construct double-storey lTuild-
ings and if so, the reasons thLercfur:
and

(1) whether Governmen* 2ropose
1o start double-storey buildings there
in view of land shortage?

The Deputy Minister in the Minis-
try of Works, Housing and Supply
(Shri Igbal Singh): (a) Yoo

(b) Yes. However, aboul HU0 sites
have been located within the munici-
pal area for allotment to menshers ol
the public.

{e) to (f). By and larue single-
storeyed guarters have been built
because of the inadequate pressure of
water. Some double-storyed  houses
also have been built in areas where
the pressure of water is adequate.
New water supply distribution lines
are being provided and the work is
expected to be completed in a Iew
months. It is proposed to eonairuet
double-storeyed houses thereafter.

No permission is needed by the
Chief Commissioner and others for
construeting double-storeved build-
ings.

Strike by L.I.C. Employees

8676. Shrl Virendra Kumar Shah:
Shri Samar Guha:
shri K. P. Singh Deo:
Shri N. S. shivappa:
Shri Meetha Lal Meena:
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Shri D. C. Sharma:
Shri D. N. Patodia:

Will the Minister of Finance be

pleased 1o state:

(a) whether the staff of the Life
Insurance Corporation throughout the

country went on a day’s strike on
the 25th July, 1967; and

(b) if so, what were their demands
and Government's reaction thereto?

The Deputy Prime Minister
Minister of Finance (Shri Morarji
Desai): (a) and (b). Class III & IV
Employees belonging to the All India
Insurance Employees’ Association went
on a day's token strike on 25th July,
1967 {o protest against introduction of
automation in the Corporation.

and

Government considers that the in-
troduction of automation is esscatial
for the  efficient handling of the
growing business of the Life Insur-
ance Corporation.

“Sale of Confiscateg Articles”

8677. Shri Sradhakar Supakar: Will
the Minister of Finance be¢ pleased to
state.

(a) whether any minimum price of
articles confiscated by the  Customs
authorities is fixed before they are
put to auction; and

(b) the steps taken to c¢nsure that
no article is sold either in lots or in
singles at less than the minimum
price fixed?

The Deputy Prime Minisier and
Minister of Finance (Shri Morarjl
Desal): (a) Yes, Sir.

(b) Where the minimum price fixed
is not reached, the goods are with-
drawn and put up for sale in  sub-
sequent auctions. In case the mini-
mum price is not reached even then,
sale by tender is resorted tc. In ex-
ceptional cases sale by private nego-
tiation is also undertaken and  the
goods are sold to the best advantage
of the Government,





